FORM B
N PUBLIC ANNOUNCEMENT
{Rugulafion 12 of the Insabency and Bankruptcy (Liguidation Process) Hmm 2018}
FOR THE ATTENTION OF THE STAKEHOLDERS 0
AIR ODISHA AVIATION PRIVATE LIMITED
_[Hame of comorate craditor AIR DDISHA AVIATION PRIVATE LIMITED

| Date od | ration of corporate
e Mool 25/01/2011

) Mlmnnrund-er which COMPOrAle | REGISTRAR OF COMPANIES, CUTTACK

X mmmm numbses’
anﬁmmmm of |US22000R2011PTCO13043

| Addrﬁsn!mmﬁﬂermumne PLOT MO MIG -99 RAJIV HAGAR, PO.

and peincigie office {ifany) of | aiGiNiA BHUBANESWAR OR 751019 W

; I:Ial;eul msunz of insokvency
e 25/00/2020

.| Liguidation commencement date
" - 13/08/2021 (RECEIVED OM 16/08/2021)

| Mamie and registration number of | Mame: Gagan Bhar Bhinan

the insoihvency professional acting Humber:
as liquidatar 21P-NO0926/2020-2021/13029
| Address and e-mal of the Address: Flal Na 2162, 15th Floor,
liquidator, a5 registered with the | 2nd Tower, Dn Oy Park, Dumduma,
I?m ﬂuﬁmhl'!uhm mmﬁmm
Bnubaneswar, Orssa 7510
El-wwmg@m.mm
Address and e-mai 10 be used for | G Oifica: Flat No 2162, 15th Roor)
comespondence with the liguidator | 2nd Tawer, Dn Doy Park, Dumduma,
Bhubaneswar (M.C), Khonda, Dumuiduma
Hausing uhwﬂdisl'la?ﬂmﬂ

Bhubaneswas, Orissa , 751019

e oo

| Last date of submissaon of claim | 13102021

Notice & hesetry given that the Hor'bie National C Law Tribunal, Cuttack,
has mmemmmumu ODISHA AVIATION
PRIVATE LIMITED 13/09/°2021

The stakeholders of AIR ODISHA AVIATION PRIVATE LIMITED are heneby called
upan to swbmit 2 proof of their claims, on or befare 1310/2021, ta the liquidalor
at the address mentioned against em 10,

The financial creditors shall submit their proof of claims by electronic maans only.
All other stakehalders may submit th proof of claims in person, by post or by

electronic means.
Subsmission of false or misleading proals of claim shall attract penalties.
Gagan Bilari Bhiiyan | Date: 17" September, 2021 | Place: Bhubaneskwar




